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Mr. Deputy-Speaker: The hon. 
Member will continue his speech to-
morrow. We have to take up Private 
Members' Business. 

15.28 lin. 

REPRESENTATION OF THE PEOPLE 
(AMENDMENT) BILL· 

(Amendment of Section 7) by Shri 
D. C. Sharma 

Mr. Deputy-Speaker: Now, we take 
up Private Members' Bills. Shri 
D. C. Shanna. 

Shri D. C. Sharma (Gurdaspur): 
Sir, I 'beg to mave for leave to intro-
duce a Bill further to amend the Re-
presentation of the People Act, 1951. 

Mr. Deputy-Speaker: The question 
is: 

"That leave ,be granted to intro-
duce a Bill further to amend the 
Rrepresentation of the People Act, 
1951." 

The motion tD/U adopted 

Shri D. C. Sharma: Sir, I introduce 
the BUl. 

IUS! hrs. 

PARLIAMENT LIBRARY BILL· 

by Shri D. C. Sharma 

Shri D. C. Sharma: Sir, I beg to 
move for leave to introduce a Bill to 
provide for building up an up-to-date 
and a comprehensive Lilbrary for Par-
liament. 

Mr. Deputy-Speaker: The question 
is: 

"That leave be granted h intro-
duce a Bill to prov;de for building 
up an up-to-date and a compre-
sive Lilbrary for Parliament." 

The motion tD/U adopted. 

Shri D. C. Sbarma: Sir, I introduce 
the Bill. 
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